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QE_l_Tl_QE OF_ T_I-1E PRINCIPAL DISTRI§_'I_'_8;nSESSIONS IL'Q§_:‘_E _(IjI_Q$) : DELHI

ORDER

In partial modification to this earlier office orders, the following Judicial Officers
are hereby authorized to act as Officer In-Charge/Link Officer In-Charge of the Branches (Central),
Tis Hazari Courts, Delhi as mentioned against their names, with immediate effect:-

SN Name 0fB1‘a"¢l1:’ W°I‘1< Hssigflfld Name ofJudicial Officer Link Officer

i judicial Branch (Central) Sh Rajesh Kumar Goal Ms. Ravinder Bedi
' District JudgeDistrict Judge, Comm.Court-02 Comm.Court-12(Central)

(Central)

2 Security Cell Sh. Sunil Kumar Sharn-ia I_ Sh. Naveen Kr. Kashyap ;(Tis I-Iazari Courts Complex) ChairmanJudge Family Court-02 _ _ _ _, (IT 8: Digitization)(Central) _ _ ,Delhi District Courts

3 Library Ms. Sushee1Bala Dagar, sh. Naveen Kr. Kashyap
District Judge-08, (West) Judge Family Court-02 ,

‘ ; (Central)

4 E-Sewa Kendra-cunrFacilitation 511- Saflieev KHIHBF Mallivtrai l sh. Manoj Kumar-I
Center (Central Distriiit Judge» . \ District judge

_ _ _ COlTll'l'l.COI.1I'lI-O8 CQn1m_CQu['|;-Q5
y 5 Filing Section (Central) = (Central)

. 6 ‘ Litigation Branch (Central) Sh. Rajesh Kumar Goel Sh. Joginder Prakash Nahar
District Judge, Comm.Court-02 AS] (FTC)-01 (Central)

(Central)

7 I First Appellate Authority, RT] Act Ms. Shivali Sharma, District Sh. Sandeep Kumar Shai-ma
Judge -06 District Judge-02
(Central) (Central)

However, the correspondence with the Hon'ble High Court will be done only through the
undersigned.  

(Anju Bajaj Chandna)
Principal District & Sessions judge (HQs)

Delhi

N0 "‘ 6. é /F.1(3)/Gaz/2026 Dated 

Subject:- Authorization of Officer In-Charge (Central).
Copy forwarded for information & necessary action to : —
The Registrar General, Hon'ble High Court of Delhi, New Delhi.

. The Principal District & Sessions Judge (West) Tis Hazari Courts, Delhi.

. The Officers concerned.
Sh. Vinay Singhai, District Judge-09, Central, THC, Delhi

. The AO(_] )/Branch In-Charge/Accounts Officer, all branches of (Central) Tis Hazari Courts,De1hi.
. The P.S. to the undersigned.

k/'?%I‘he Website Committee (EngiishlHindi) Tis Hazari Courts, Delhi.
8. The R&I Branch (Central) for uploading on LAYERS.
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